
1 2 9 Written Answers AGRAHAYANA 24, 1900 (SAKA) Written AnsWers 130 

Allotment of Steel 

~. SHRI MADHAVRAO SCIN-
DIA; Will the Minister of STEm. 
AND MINES be pIealed to atate: 

(a) the cretaria fixed for allotment 
of ~1 to the Statel; 

(b) whether the allotment is made 
according to the demands of the State 
ctJIJa!rned; and 

(e) if so, total allotment made to 
the State of Madhya Pradesh during 
the last three years against its de-
• ...a.! .. 

'1!Im MINISTER OF srAD IN 
TIm MINISTRY OF STEEL AND 
NIlNZS (SHRI KARIA MUNDA): 
(a) and (b). As there is no statutorY 
coIrtrol on distribution Of iron. and 
Steel at present, the question of any 
"allotment" does not arise. Further, 
Statl'-wise figures of requirement or 
demand of iron and steel are not 
available. 

( c) Does not arise. 
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JncliaD Proposals· for Di.samwDeat 

3437. SHRI HARI VISHNU KA-
MATH: Will the Minister of EXTER-
NAL AFFAIRS be pleased to state:. 

(a) whether Government propose 
to move in the current Session of 
U.N. General Assembly specific pro-
posals for eft'ecting nuclear and/or 
general disannament; 

(b) if so, the broad outlines at 
Government's proposals; and 

( c) if not, the reasons therefor! 

THE MINISTER OF STATE IN 
THE MINISTRY OF EXTERNAL 
AFFAIRS (SHRI SAMARENDRA 
KUNDU): (a) to (c). India had tabl-
ed two draft resolutions on dls~ 
ment, which have been adopted bT the 
First Committee. at the UN G..-J. 
IAasembly. Tat. OfbOtb the daft' 




